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13,22 brs.
SUPPLEMENTARY DEMANDS FOR
GRANTS (GENERAL), 1973-74

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K, R.
GANESH) : Sir, I beg lo present a state-
ment showing Supplementary Demunds for
«Grants in respect of the Budget (CGeneral)
for 1973-74.

SHRI 8. M. BANERJEE (Kunpur) : 1
wanted to object to that, (/nfe.ruptions)

MR. DEPUTY-SPEAKER :  Order
please, He has already presented. Now we
move om to matters under Rule 377.
Shri Dinen Bhattacharyya.

13.23 howrs
MATTERS UNDER RULE 377

RLPORTLD DEMONSTRATION BY WOMFN
BEFORE WEST BENGAL GOVERNOR'S RESH
DENCE DEMANDING REDUCTION IN PRICE
AND DISTRIBUTION OF FOODGRAINS ETC.
THROUGH FAIR PRICE SHOPS

SHRI DINEN BHATTACHARYYA
(Scrampore) :  Sir, through you, under
Rule 377, I wish to draw the attention of
the House and of the Government to a
matter of urgent public importance. From
yesterday several thousands of women
demonstrators were squatting before West
Bengal Palace at Calcutta, They are de-
monstrating before the Raj Bhavan
demanding reduction in the price of food-
gruins and other essential commodities and
distribution of foodgrains through fair-price
shops at reasonable rates and against the
failure of the Government to take action
mn this regard. In this connection I may
say that the modified rationing system ac-
cording to which rice and wheat are given
m the villages has completely collapsed.
I would request the Minister sitting here
to at least convey the situation that I am
describing here regarding the food and
other things in Calcutta and West Bengal
to the concerned Minister. They are de-
monstrating before the Raj Bhavan. Thou-
sands of women have come from villages
1 West Bengal. What is the reaction of
the Government ? That must be made

known to us today so that the situation
might be brought under control. Otherwise
I am afraid, something else may happen
there. So, 1 request them to make a state-
ment today about the situation which I
have just now mentioned.

(ii) FAILURE OF RAINS AND INADEQUATE
SUPPLY OF FOODGRAINS IN CERTAIN DISTRICTS
OF MADHYA PRADESH
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